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Statutes

* Central Notification

Supreme Court [42]

“City Hounded by Strays, Kids Pay Price”, In re, (Vikram Nath, Sandeep Mehta and N.V. Anjaria,
JJ.), 2026 SCC OnLine SC 894

Alpha Corpn. Development (P) Ltd. v. Greater Noida Industrial Development Authority, (Dr D.Y.
Chandrachud, C.J. and P.S. Narasimha and J.B. Pardiwala, JJ.), 2023 SCC OnLine SC 2607

Amit Katyal v. State of Haryana, (Pankaj Mithal and Prasanna B. Varale, 1J.), 2026 SCC OnLine SC
890

Anil Kumar v. State of Jharkhand, (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC
OnLine SC 3273

B. Yerraji v. State of A.P., (Ahsanuddin Amanullah and Vipul M. Pancholi, JJ.), 2026 SCC OnLine
SC 884

Brihanmumbai Municipal Corpn. v. Vijay Nagar Apartments, (J.K. Maheshwari and A.S.
Chandurkar, JJ.), 2026 SCC OnLine SC 904

Chetan Dashrath Gade v. State of Maharashtra, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026
SCC OnLine SC 910

Earth Towne Flat Buyers Welfare Assn. v. Greater Noida Industrial Development Authority, (Ajay
Rastogi and Abhay S. Oka, JJ.), 2022 SCC OnLine SC 2572

Jharkhand Urja Utpadan Nigam Ltd. v. BHEL, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 886

Manoj Kumar Rawat (Dr.) v. State of U.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 892

Mohd. Gulzar v. State of Bihar, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 3269

Narendra Balasaheb Ghatge v. Vardhaman Builders, (Sanjay Kumar and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 901

Neelam v. Ganga Singh, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 888

Nigam Prakash Narain v. National Medical Commission, (J.K. Maheshwari and K.V. Viswanathan,
JJ.), 2023 SCC OnLine SC 2605

Parvathi Nairthi v. Laxmi Nairthy, (Ujjal Bhuyan and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 911

Parvinder Singh v. Enforcement Directorate, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026
SCC OnLine SC 903

Pharuk v. State of U.P., (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC
902

Punjab State Power Corpn. Ltd. v. Talwandi Sabo Power Ltd., (Sanjay Kumar and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 906

Raj Kumari v. Asha Devi, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC
3271

Rajiv Gandhi National Aviation University v. Jitendra Singh, (P.S. Narasimha and Alok Aradhe, 1J.),
2026 SCC OnLine SC 912

Rambalak v. State of U.P., (Sanjay Karol and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 891
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RR Constructions & Infrastructure India (P) Ltd. v. Gayatri Ventures, (Sanjay Kumar and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 907

Sonia Sharma v. New India Assurance Co. Ltd., (Ujjal Bhuyan and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 908

SRI v. State, (Vikram Nath, Sandeep Mehta and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 905

State (UT of J&K) v. Saba Wani, (Aniruddha Bose and Rajesh Bindal, JJ.), 2023 SCC OnLine SC
2609

State (UT of J&K) v. Saba Wani, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
895

State (UT of J&K) v. Saba Wani, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
896

State (UT of J&K) v. Saba Wani, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
898

State (UT of J&K) v. Saba Wani, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
900

State (UT of J&K) v. Saba Wani, (J.K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC OnLine SC
3270

State (UT of J&K) v. Saba Wani, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC
3274

State of Jharkhand v. Ranjan Kumar, (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 897

State of Jharkhand v. Ranjan Kumar, (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 899

State of Jharkhand v. Ranjan Kumar, (Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2025 SCC
OnLine SC 3272

State of Jharkhand v. Ranjan Kumar, (Hrishikesh Roy and Manoj Misra, JJ.), 2023 SCC OnLine SC
2606

State of T.N. v. Ponnusamy, (M.M. Sundresh and Satish Chandra Sharma, JJ.), 2026 SCC OnLine
SC 893

Sukhendu Bhattacharjee v. State of Assam, (Vikram Nath and Sandeep Mehta, 1J.), 2026 SCC
OnLine SC 909

Susanta Kumar Dalei v. State of Odisha, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 889

Unific Techone Patrons Independent Assn. v. Greater Noida Industrial Development Authority,
(Sanjiv Khanna and Bela M. Trivedi, JJ.), 2023 SCC OnLine SC 2610

Urmila Devi v. State of U.P., (Aniruddha Bose and Sudhanshu Dhulia, JJ.), 2023 SCC OnLine SC
2608

Vasantha v. State of T.N., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 887

Vijay Chetan Lilaramani v. 3M India Ltd., (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC
OnLine SC 885
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Allahabad High Court [449]
Aasar Scrap Traders v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8407

Abdul Hannan v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6561

Abhay Prakash Katariar v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8408

Abhimanyu Yadav v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6576

Abhishek Mishra v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6627

Afzal v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 6649

Aish Kumar Yadav v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 6660
Ajay Kumar v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 6470
Ajay Kushwaha v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6379
Ajay Singh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6394

Ajay v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6392

Ajeet Kumar Maurya v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6575

Ajeet Singh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6477

Akash Patel v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 6509

Akash Saroj v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 6535

Akbar Ali v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6515

Akhilesh Kumar Gupta v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 6439

Akhilesh Kumar v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, 1J.), 2026 SCC
OnLine All 6459

Akram v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6391

Alimunnisha v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6396

Alok Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6542
Alok Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 6533

Aman Kumar Dubey v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 6484
Amar Singh v. State of U.P., (Sudhanshu Chauhan, J.), 2026 SCC OnLine All 6718
Ambesh Gupta v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 6529

Ambrish Chandra Arya v. State of U.P., (Rajan Roy and Om Prakash Shukla, JJ.), 2025 SCC OnLine
All 8216

Amir v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6554

Amit Kumar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 6424
Amit Sharma v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 6425
Amit v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6522

Anand Pratap Singh v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 6680
Anil Barar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 6420

Anil Kumar Kushwaha v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026
SCC OnLine All 6480
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Anil Kumar Sharma v. Arun Dixit, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 6449

Anil Kumar Verma v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All
6451

Anil Sharma v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 6438
Aniruddh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6514

Anita Kumari v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6618

Anju Gautam v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 6624

Anju v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6378
Ankit v. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 6553
Anoop Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 6437

Anshi Vishwakarma v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6603

Anshu Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6344

Aradhana Devi v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6630

Arman v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6387

Arora Rcc Works v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026
SCC OnLine All 6729

Arti Maurya v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 6568

Artiv. State of U.P., (Divesh Chandra Samant, J.), 2026 SCC OnLine All 6634

Arun Kumar v. Imran, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 6448

Arun Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 6552

Arun Verma v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6383

Arun v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 6436

Aruna v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6376

Arvind Singh Chauhan v. State of U.P., (Sudhanshu Chauhan, J.), 2026 SCC OnLine All 6736
Arvind Singh v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 6693

Arwind Kumar Prajapati v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 6732

Ashok Bhatia v. Bank of Baroda, (Vikas Budhwar, J.), 2026 SCC OnLine All 6669

Ashok Kumar Maganbhai Patel v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8468
Ashok Shukla v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 6367

Ashutosh Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 6483

Ashwani Patel v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6524

Atig Ahmad v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC
OnLine All 6468

Attar Singh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
6462
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Atul Engineering Udhyog Atul Compound Nunhai v. Commr., (Rohit Ranjan Agarwal, J.), 2025
SCC OnLine All 8260

Atul Verma v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6399

Avanish Kumar Pandey v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 6742

Avanish Kumar Pandey v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 6743

Avanish Kumar Pandey v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 6744

Aysha Builders & Suppliers v. State of U.P., (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2025 SCC
OnLine All 8465

Azad Kumar Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 6673
Bablu v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6431

Bal Kishan v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC
OnLine All 6482

Baliram Mishra v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6356
Bhagwan Das Agrahari v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8177

Bhagwan Shri Krishna (Thakur Keshav Dev Ji Maharaj) Virajman v. Anjuman Islamia Committee,
(Mayank Kumar Jain, J.), 2024 SCC OnLine All 10332

Bhagwan Shri Krishna (Thakur Keshav Dev Ji Maharaj) Virajman v. Anjuman Islamia Committee,
(Mayank Kumar Jain, J.), 2024 SCC OnLine All 10333

Bhagwan Shri Krishna (Thakur Keshav Dev Ji Maharaj) Virajman v. Anjuman Islamia Committee,
(Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All 10334

Bhagwan Shrikrishna Virajman at Katra Keshav Dev v. U.P. Sunni Central Waqf Board, (Mayank
Kumar Jain, J.), 2024 SCC OnLine All 10331

Bhola Prasad Gupta v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 6655
Bidhie Bauddh v. State of U.P., (Neeraj Tiwari, J.), 2026 SCC OnLine All 6735

Brijesh Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6528
Chand v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 6635

Chandan Dixit v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6611

Chandbabu v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 6555

Chandra Prakash v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 6707
Charu Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6357

Chaudhary Associates v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9920
Chinta Mani v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 6494

Chitrakesh Singh Yadav v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6353

Cholamandalam General Insurance Co. Ltd. v. Sakshi Sharma, (Abdul Shahid, J.), 2026 SCC
OnLine All 6638

D.R. Hotels (P) Ltd. v. Commr., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 8425
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Damini Devi v. State of U.P., (Abdul Mein and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 6610

Danish v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6516

Daya Ram Kushwaha v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 6687
Deepak Soppa v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 6650
Deepak Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6513
Deepika v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 6595

Dev Kumari Devi v. State of U.P., (Rajeev Misra and Padam Narain Mishra, JJ.), 2026 SCC
OnLine All 6563

Devansh v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 6510
Devendra Bahadur Singh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6347

Dhananjay Mishra v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All
6452

Dhananjay Yadav v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6604

Dharmendra Kushwaha v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 6404

Dharmendra Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6564

Dhiraj Khandelwal v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6362
Dhyan Pal Singh v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 6703
Digvijay Nath Singh v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 6677

Dileep Kumar v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6587

Dilshad v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 6434
Dinesh Chandra Pathak v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 6691

Dinesh Kumar v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6631

Dinesh Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6365

Dinesh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 6534

Dipak Baheliya v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 6539

Divya v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 6685

Durgesh Yadav v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 6460

Executive Engineer v. Shahida Ansari, (Prashant Kumar, J.), 2026 SCC OnLine All 6664
Faizan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6518

Gaurav Mishra v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 6532

Geeta v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 6530

Genius Ortho Industries v. Union of India, (Piyush Agrawal, J.), 2025 SCC OnLine All 8273

Ghoore v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC OnLine
All 6725

Gopal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 6430
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Govind v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
6588

Gulam Abbas v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6377
Gulzar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 6428

Gurpreet Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6602

Hanuman Das v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6360
Harendra Kumar Singh v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 6679
Harish Chandra v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 6497

Himanshu Tiwari v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6566

Husna v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
6615

Imran v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 6467

Indrapal v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
6598

Indu Sharma v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 6506
Irfan Saifi v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 6697
Ishwari Prasad v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 6412

Jagbhan Singh v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, 1J.), 2026 SCC
OnLine All 6481

Jaharul Nisha v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 6727

Jai Prakash Enterprises v. Union of India, (Shekhar B. Saraf and Nand Prabha Shukla, JJ.), 2025 SCC
OnLine All 8377

Jamid Ali v. Union of India, (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 6720

Jang Bahadur v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6395
Jay Bahadur Singh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6345
Jay Kumar Shukla v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6385

Jay Lalita v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 6616

Jaypal v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 6426
Jishan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6523

Jitendra Kumar Kesarwani v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, ]J.), 2026 SCC
OnLine All 6562

Jitendra Kumar Rai v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 6512
Jiya Lal Yadav v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6352
Jubair v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 6350

Jugesh Kumar v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 6662

Jyankesh Kumar v. Preeti, (Vikram D. Chauhan, J.), 2026 SCC OnLine All 6667
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Jyotsana Shukla v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6670
Jyotsana Shukla v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 6712

Kailash Pati Chaurasia v. State of U.P., (Shekhar B. Saraf and Nand Prabha Shukla, JJ.), 2025 SCC
OnLine All 8378

Kamini Bharti v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 6608

Kamlesh v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 6654
Kapoorchand v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 6541
Karnail Singh v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 6645

Keshav Metal v. Union of India, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 6740

Kiran Pal Singh Chauhan v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.),
2026 SCC OnLine All 6738

Kiran Singh v. State of U.P., (Alok Mathur and Syed Qamar Hasan Rizvi, JJ.), 2026 SCC OnLine
All 6734
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